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(11) Statement ivv. vas o =

Session, 1967.

(ifi) Statement No. vI—Sisrieth
Session, 1967.

{iv) Statement No. INI—Sixty-first
Session, 1967.

(v) Statement No. I—Sixty-second
Session, 1967.

[Ste Appendix LXII{, Annexure
Nos. 13 to 17 for (i) to (V)]

Tur Inpian Marze (TEMPORARY UIsE
In STAE MANUFATTURE) Oroer, 1964,

THE MINISTER OF STATE IN "HE

MINISTRY OF FOOD, AGRICUL- |

TURE, COMMUNITY DEVELOPMENT
AND CO-OPERATION (SHRI M. S.
GCURUPADASWAMY): Sir, 1 beg to
lay on the Table, under sub-sectivn
(8) of section 3 of the Essential Com-
modities Act 1955, a copy of the Minis-
try of Food. Agriculture, Community
Development and Co-operation (De.
partment  of Food) Notitication
G. S. R. No. 283, dated the 9th Febru-
ary, 1968, publishing the Indian Maize
(Temporary use in Starch Manufac-
ture; Order, 1968. [Placed in Libra-
ry. See No. LT-184/68.]

Tue IroN Ore MiNes LaBour WELFARE
Cess (AMEeNDMENT) Rures, 1968.

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION
(SHRI g. C. JAMIR): Sir, T beg to
lay on the Table g copy of the Minis-
try of Labour, Employment and Reha-
bilitation (Department of Labour and
Employment) Notification G.S.R. No.
133, dated the 10th January, 1968, pub-
lithing the Iron Ore Mines Labour
Welfare Cess (Amendment) Rules.

1988, under sub-section (4) of section

g of the Iron Ore Mines Labour Wel-
fare Cess Act, 1961. [Placed in Library
See No. LTQ—-!&B/BS.]

Written Answers [ 23 FEB. 1968 ]

| to lay on the Tahle a copy

to i
PROVIDENT FUN]?UEEE}O'E.,.‘W 1924
Act, 1948.
sHR1 S. C. JAMIR: Sir, 1 also beg
each of

the following Notifications  of the
Ministry of Labour, Employment and
Rehabilitation (Department of L,abour
and Employment) under section 7-A
of the Coal Mines provident Fund and
PBonug Scheme Act, 1948:—

(i) Seven Notifications
Nos. 157 to 1639,
19tk January, 1968,
Three Notifications (G.S.R.
Nos. 192 to 194), dated the
9nd January, 1968

iPlaced in Library. See No. LT-
185/63 for (i) and (ii).]

3.5.R.
Jated the

(i)

—_—

ANNOUNCEMENT RE GOVERN-
MENT BUSINESS

THE LEADER ofF THE HOUSE
(SHRI .IA‘ISUKHLAL HATHID): with
your permission, Sir, 1 rise to
announce that Government Business
in this House for the week commenc-
ing Tucsdoy {he 27th Februar¥, 1968
will consist of. —
and passing of:—

Births

(N Consideration

(i) The Registration of

and Deaths Bill, 1967

(iiy The Central Industrial Secu-

rity Force Bill, 1966 as Te-

ported by the Joint Com-
mittee.

(iiiy The Displaced Persons (Com-
pensation and Rehabilitation)

Amendment Bill, as
passed by Lok Sabha.

tiv) The Bihar and Uttar Pradesh

( Alteration of Boundaries)
PRill 1968, as passed by Lok
Sabha.

tyy The Contempt of Courts Bill,
1968.

(vi} The Armed Forces (Special
Powers) Continuance Bill,
1068,



